14231 Reyori of

Mx, Speakes: No, no. 1 am on my
understands the

do something,

(Barasat):
Kerala members said before, now both
Kerala and West Bengal members will
do it Instead of giving food {0 Wes
Bengal and Kerala he 15 giving food
for thinking only (Interruptions).

Bhri Jyotirmoy Basu (Diamond Har-
bour): He 15 a very good salesman ot
promises

12 54 hrs.
PAPERS LAID ON THE TABLE
NOTIFICATION UNDER INSURANCE ACT

The Minister of State in the Minis-
try of Finance (8hri K. C. Pant): I
beg to lay on *he able a copy of Noti-
fication No S0 2246 published 1n
Gazette of India, dated the Bth July,
1967, exempting Boda Bros. Privale
Limited from operation of section 2C
of the Insurance Act, 1938, under sub-
seotion (2) of section 2C of the sald

Act. [Placed mn Labrary, See No. LT-
1152/87].
1257 pra. ™7

REPORT OF CENTRAL WAGE
BOARD FOR COAL MINING
INDUSTRY

The Minister of Labour, Empioy-
meni and Rehabilitation (8hrl Hathi):
I place on the Table of the House

BRAVANA 2, 1880 (SAKA) LC.W.B. for Coal 143222
Industry (St.)

copy of Government Resolution dated
2ist July, 1967 on the Recommenda-
tiong of the Central Wage Board for
the Coal Industty, which will
come [nto effect from the 15th August,
1967, [Placed in Library, See No. LT-
1153]67]

The Resolution contains g summary
of the Board's recommendations on
the ‘matters referred to it for report
and Government's decimiong on these
recommendations. The recommenda~-
tions on several issues were not un-
animous and munutes of dissent by
Members were gppended to the Re-
port. Questions connected with the
total financial implications of the
wage 1ncrease etc recommended by
the Board had also to be examined. I
haq dmscusions with employers’ and
workers’ representatives regarding
measures for the smooth iumplementa-
tion of the recommendations a8 ac-
cepted by the Government I am glad
to notice appreciation by both sides
of cach other's difficulties. Both sides
have desired further discussion for
the same purpose I propose to ini-
tiate such pipartite discussions short-
ly 1 hope that these discussions will
assist in the smooth ymplementation
of the recommendations in an amie-
able and peaceful atmosphere in the
coal industry,

Shri 8. M. Banerjee (Kanpur): The
hon. Minister has made a statement
regarding the wage board for the
coal mining industry I invite your
kind gttention to a news item which
has come out in the newspapers, es-
pecially the Times of India and others,
regarding the integraled plan to freeze
wages. .

Mr. Speaker: May I know how it
arises out of this?

Shrl § M. Banerjee: I am not talk-
ing of the adjournment motion. This
is implementation of the wage board
award,

Mr. Speaker: Whatever it is, how
does it ariser

Shri 8. M, Banerjee: It does arise,



